
Jammu and Kashmir Pollution Control Committee
Parivesh Bhavan, Forest Complex ll Silk Factory Road

Transport Nagar. Jammu, 180 006 ll Rajbagh, Snnagar, 190 008

Tel - 0191-2476927; mail - membelsecletaryjkspcb@gmail com

The Consuttant Judiciat,
Hon'bte NationaI Green Tribuna[,
Principat Bench'
New Dethi.

No: JKPCCi NGT toA178t L 6+ oate: )f,-oa-zoza

sub:- Hon'ble NGT order dated 08-05-2024 in oA No. L7812024 lilled
,.lncreasingpottutionbadlyatfectingwaterbodiesinBhaderwah,,appearing

in Greater Kashmlr dated 75-0!'2024.

Sir,

ln comptiance to the directions of Hon'bte Nationat Green Tribunat, Principat

Bench, New Dethi order dated 08-05-2024in oA77812024, the comptiance Report of

the J&K Pottution Controt Committee is submitted herewith.

It is therefore, requested that the comptiance report may kindty be taken on

record and ptaced before the Hon'bte NGT for consideration.

Your faithfutty,

Enct:- As Above

obLQbte*t-
( Gha n slffin Sinsh IJ KAS

Member Secretiry l6 ' 9' Af
J&K PCC

Copy to the:-
1) Sh. Parth Awasthi, Government Standing Counse[ for UT of Jammu and

Kashmir, New Dethifor information and necessary action'
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Before the Hon'bte Nationat Green Tribunat

PrinciPat Bench, New Dethi

Originat Apptication No. l78l 2024

ln the case of: "lncreasing pottution badty affecting water

bodies ln Bhaderwah" appearing in Greater

Kash mir dated 75-07-2024.

TheHon,bteNationatGreenTribunat,PrincipatBench,NeWDethivideits

order dated 08-05-2024 in oA No. L7812O24 in the case titled "lncteasing

po[ution badty affecting water bodies in Bhaderwah" had issued fottowing

directions, operative part of which reads as under: -

"8. tn the circumstances, which are noted above, further eight

weeks time has been prayed by Counsel for DC, Doda for filing

the report discloslng the time bound action plan to remediate the

situation.

9. Member Secretary, I&KPCC is atso directed to file a fresh

report and dlsclose the action taken for imposition of EC on the

defaulting bodY.".

ln comptiancetothe aforesaid directions of the Hon',bte NGT, New Delhi, dated

08-05-2024, the steps were taken for tevying of Environmental compensation upon

the Executive officer, Municipat committee, Bhaderwah. The show cause notice for

tevying of Environmenta[ compensation upon the Executive officer, MC Bhaderwah

was eartier issued vlde this office No. JKPCCiLSJiTo3S-20211 445-451dated 01-05-

2024 with the direction to show cause within 10 days as to why Environmental

compensation for an amount of Rs. 11.55 [acs as assessed by the TeChnical Advisory

Committee of J&K Pottution Controt Committee, be not levied upon him'

d6l.l.
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The Executive officer, Municipat Committee, Bhaderwah furnished his repty

vide No. l!'c/8t24t76-8} dated 07-05-2024, which was again reiterated vide his

No.Mc/B/24l330.35dated13-07.2024(copyenctosedasAnnexure.A')aSUnder:-

i) Municipat Committee, Bhaderwah do not dump the waste in an unscientific

manner and the tandfilt site rather same is being segregated in proper way.

The Bio-degradable kitchen waste is property processed for vermicompost'

whereas non-biodegradabte waste tike ptastic, potythene etc. is properly

handted at MRF facilitv.

ln order to improve the conditions of biotogical oxygen demand (BoD)' 50

househotd responsible for discharging untreated sewage water due to

unconstructed septic tanks, soakage pits have been identified and served

chattans and their drainage pipes coming out of the household are being

btocked with cement concrete at the outlet'

The District Administration, Doda has been requested for providing 30 kanal of

stateland,inwhich20kanatoflandhasbeenproposedforlandfitlsiteandl0
kanal of tands for disposat of construction and demotition waste '

ii)

iii)

iv)

TheDeputyCommissioner,DodahastakenupthematterwithCommissioner/

Secretary to Government, Housing and Urban Devetopment Department vide his office No'

1672-TStARAdated 29-06-2024, with a copy to the J&K PCC and requested for assistance to

the District Administration on the following issues:-

i)ldentifysuitabtetandforinstattationofadequatecapacityofSTP,swithState

of Art TechnotogY.

ii)Carryoutsurveyofcotonies/househotdSintheiriuriSdictionandquantifythe

total sewerage generation and accordingty, design and layout Sewerage

NetworkSystemforcarryingoutSewagegenerationfromthehousehotdsto

thepointoftreatmentWhereadequatecapacityofSTPShattbeinstatled.

iii)PreparationofprojectfortheinstaLtationofSTPskeepinginViewthefuture

projection/toadofpottutiongenerationandtakemandatoryconsentfromthe

J&K pCC as per the provisions of Water (Prevention & Controt of Pottution) Act,

1g74betorc instattation. (Copy enctosed as Annexure 'B')

964"4_ Page 2 of 4
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The water quatity anal.ysis is being done regutarty on monthty basis after cottecting

samptes of water from River Chenab, River Neeru and 4 others Nattahs namety, Hatton,

Puneja, Hal,ina and Hanga, which are tributaries of River Neeru. The water qual'ity analysis

report for the month of Jul.y 2024 indicates sl,ight improvement of qual.ity of the water. The

comparative anatysis of water quatity anatysis report of these six water bodies in respect of

3 important paramete rs viz. Dissotved Oxygen, PH and BOD for the month of May 2024 and

July 2024 are given in the betow mentioned tabte.

Name of the
river I Nattah

Status as on 31-05-2024 Status as on 31-07-2024

River Neeru Dissotved Oxygen:- 5.1 to 7 .2

PH : 7.20to7.54
BOD: 1.O2lo 2.1

Dissotved Oxygen:- 6.9 to 7.3

PH:7.29 to 7.60

BOD: <11o1.2

River Chenab Dissotved Oxygen:- 5.8
PH : 7.42
BOD: 1.1

Dissotved Oxygen:- 7.2

PH: 7.45

BOD: 1.1

Hatton Nattah Dissotved Oxygen:- 5.4
PH:7.12
BOD: < 1.0

Dissotved Oxygen:- 6.2
PH:7.2Q
BOD: 1.1

Puneja Nattah Dissotved Oxygen:- 4.1

PH:7.82
BOD:5.1

Dissotved Oxygen:- 5.9
PH :7.56
BOD: 1.8

Hatina Natl.ah Dissotved Oxygen:- 4.8
PH:7.32
BOD: 3.3

Dissotved Oxygen:- 5.5
PH:7.38
BOD:2

Hanga Natl,ah Dissotved Oxygen:- 5.2
PH:7.42
BOD: 1.3

Dissotved Oxygen:- 6.7
PH:7.42
BOD: < 1

Copies of the Water Quatity Anatysis Reports of these six water bodies dated
31-05-2024 and 31-07-2024 are enctosed as Annexure'C'.

However, in comptiance to the aforesaid directions of Hon'bte NGI Environmental

Compensation to the tune of Rs. 11.55 lacs has been tevied upon Executive Officel

*a\,J-
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MunicipatCommittee,BhaderwahvidethisofficeOrderNo.02JKPCCof 2024 daled 14-OA-

2024 (copy enctosed as Annexure 'D'.

It is therefore, requested that comptiance report may kindty be taken on record and

ptaced before the Hon'bte Nationat Green TribunaI for consideration p[ease.

ze,t€bb'-+
(Ghansham Singh) JKAS

Member Secretary 16' g . alt
J&K PCC

Page 4 ol 4
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OF E

The Me*lber Secrelary,

JK PCC, Jammu"

A n)^€.f -

oatcc:ifif,' O.f-]s] t

E

To

t{o:- ilrffr ttat-gi-P}

Sublect: Flnrl Hoticc for ierylng of Erwironmentel ComPensatlon for

Ylolation of SWM Rular, 2Ot'6'

5ir,

and ls proPrlY cov*rsd,
lnto Sre natural rro suchwlter/ Ben eration

harardour wrst€ is dumped thcre whlch cause severe

Atthough thtrg wffE somg 30rt of problems, but wo* hrs been

on for the MunlclPal,

Bhaderw"ah har 0lrtrlrt AdmlnlrtR$on for

l(raals sf sultable / land 10

d 10 kanals

Thls I mlrd
manner rather in order to lmprove the condltlon of blo'lo8ical O$Ben

Kindly refer to YQur ftotice No. I KPCB/LSlll 03 5/201 2l{45'45 1 Oated:-

01/0512014 regardlng the sublect cited above, ln this context it is

rubmltted to $lur gmd'setrf that thB f€Fort submitted bY $iuirional

Offi cer Pollution Csntrol Commlttee, Dodr ir ftltmlsus end vtuCItlour rnd

is not bar€d on fatt. do not

durnped the rrasta ln an un'sdentlftc manner at landflll slte rether the

$ama has been s€Sre3attd ln a proper urHV. Further the hlo'degradabte /
kitchen sffite lr ProPerh Prorcssed for vermicompost , whereas non'

blod*radable waste like plastic , PolYthene etc ls ProPerlY handled at

MRF facilitY whereas, the srlsting hndfilled Elta Is totallY cornPacted
I
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hrmanrl {Bon} , 50 hourelrold rerponllble for dlrctrarSlng ufitr€atsd

$ewa*e warer due rn un-conrtructrd Eept{r i**r l -'1k13: pits have been

identified and served ehalNans. Furthe, tlnouioiu"tu have been alked to

submir affidavlts specifying th* ilrne framu with in whlrh they shall

construct their pf,rsonal septic tanks l'otfr.*ge pitst ln the meantirne '

drainage Bipes corning out of challaned f'o**f'"ldr are being blocked

wir,h cemenr ronrr*te at cutlets, arong *ffiliio'matton Educafion &

communicatron ( *c) activities has been ,;;;;;;.ed on frequent basis in

order create awarencss amorl* the p'it't regardin6 protectton

environmenr hy adoptine uriiitifrc waste nr,,ir,*u ,nd dlrporal methodt'

speciat tearns haue besn constituted to monltor door to door waste

Keeping in view of the absve mentioned facts it is humbly requested

to ycur good-self not to rmpose the Environmental cornpensa$un which

is catcutatednT ttre J&K Follution Control Comrnittee'

colleetion.

Yours

CopY to the:*

1, Elstrifi Development Commissloner' Duda for fauour of

information Pleare'

I. Director, urban Local Bodies, Iammu for favotrr of informafion

please. . '-rr-trr
3. ADDC, Ooda tAdrnln, MC Bhaderrrmhl for farcur uf informafion

plenre

4, ADC, thaderrrrrah for hvour of lnfarmafion Pleart.
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To

The Member Secretary,
JK FC(, Jamnru.

f{o:- MSB/I{/}So*}f, oated:;!f* o7-}.cr>rr

Suhprtl Flnal No1|m fior Lnuying of trndrunmental Compensat*on for

vialation of SWM RulaE, ?0e16.

5ir,

Kindlyrefertgy$ureadiarletterl.lo:.
J x pctff/eliloticelM5,1frIl20f4/4rt$d$ S atsd :- lx/O?#fi 2* re ga rd ing the

rubiect cited above.

ln thls cont€xt, it ls submitted ttlat thls offic* has alrtady reBiled the

nofice vide this office letter frlo:' MfJB/2#?F80 Dated:'07/05/2024 and

sent through emall on 8e of Mr$ 1024 to Your office' The cspy of he

sarnts ir hsrebY a6ain submitted fur favourrble conslderafion at Your end

please

Yourt

Ensh I lervst

Cornmittee,

Copf to the:' $ 
rrraOerwrh

t, Firrrict Oa*etnpr,nent, Comm6sione[ Dsda fnr fwour sf

informattun Ptease.

Z, Directorl Urban Local Bsdies, Jammu fpr fauour of infonmattsn

please.

3. ADDC, Boda {Admln, Mf, Bhaderurah} for favsur of infsrmation

pleete 
"

4. Bivisionel Ofitcer, Pollution Csntrol Committee, Osda for faucur

of information & n/s Plesse

5. ADf,, Shaderrlnah for favour nf informat{on pleasc.
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Anne-*Ur}- B

OFFICE OF

i'r .ir:,.r!Ij

'- . ."r'.: 1..\.,i11q.r.\;,1,1.1.tary tO GOVI,,
: : 5 1''!'.r.1:t Dr,t,cl0

ii:..'.,.:i3r;3., Jt 6
ptnent Department,

',.' I t"1J-=ts/ ARA

l'1alam.

Union Territory of Jammu & Kash mir
THE D EPUTY COMMISSION ER/DIS TRICT DEVELOPM ENTCOMMISSIONER/DISTRICT MAGIST RATE, DODA

atl Tele No. 1 996.233230

q?@

Date: J Q* o 6-la,Q \

* V"'"1

0'A No' 17}rzaz4-tiiled "rncreasing poilution badry affecting water bodies inBhaderwah" risted before Hon'bre NatiJnar Green Tribunar.

Kindly refer to the subject cited above. ln this context, it is submitted that the videletter no. 1514-17/ARA dated 25.0s,2024, a request for passing necessarydirections to the concerned officers uil cni.t Engineer, uEED etc, was made sothat the time bound action plan ,rn be prepared and filed before tho Hon,bteNational Green Tribunal' Further, it was also submitted that as per the report filed

:lJln:r*:lnT;,i,-. 
, Department ,no u,u.n Locar Bodies arons with Disrricr

i) ldentify suitable land for installation of adequate capacity of sTp,s with staroof Art Technology.
ii) carry out survey of colonies/households in thelr jurisdiction and quantity thatotar sewerage generation and accordingry oesign and rayoul sewerag*Network system for carrying out sewage generation from the househords tothe point of treatment where adequate capacity of sTps shall be installediii) Make a project for the instaration of sTps ,u.r,ng in vieyr the fururrprojection/road of porution generation and taxe manoatory consent from t**J&KPCC as per the provision of water (p&cp) n.i, rgzq before insta,atron.This is necessary as per the directions issued b;;. Hon,bre rrJGT in a 0A

H.rUr:r,rO17 
the case ti'ed paryavaran Suraksha Samiti Vg UOt an#

rn this context, retter No.JKpcc/NGT-1 7gr?4r,,z-s1 dared ?''o."?azt \,a:.s

:nf,a::rn 
addressed to rhe chief Engineer, UEED,Transport tiager,Janr,,t: 3i

9c@(,-")

\ )')4/
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r:: r;i:lr ol ab*v&, it rs again humbly requested that the concerned officers be

,t:r.i.'.tt* ttr vr$rt tlre 0rstrict and assist the District team in aforementioned works

;rri". t,i.;1 l:r J&KPeC tls thc matter is tisted for hearing in the month of August and

l' ,' Ii'.':' l.lf Trit-runal may pass adverse orders in case of of action plan.

' l:;';sicnal Commissioner, Jammu for favour of information'

: in*,,rnan Jarnmu & Kashmir pollution Control Committee (J&KPCC) for favour ol

-J^.-^r aa- c. -,1

I !,'.,-:er Secretary, J&KPCC for kind information'

k
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{hnelx u}-va. -

a;nmithe

c

J&K OFFICE OF THE REGIONAL DIRECTOR - JAMMU
Porivesh Bhowon, Forest Complex Glodni, Tronsport Nogor, Norwol, lommu

Email: regionoUirectorifsocOim , Tel/fax 0191-24(fr!$ 't 'v +1

www.ikspcb.nic.in , i:;:i::i!,,?i-, !1i( !ti:!;,, ,,"f. '. ; .

....:.iff;;'I' ',' 
"'':

ffiEr\e7
/ pcc

-rfi" Chairman
Pollution Control Committee
Jammu.

j +_.-
E, t,i+,

No.:-PCC/RDJ/MSW / &oo 9o ) Dated : l4 /oolzozq

Sub: Analysis Report of samples from Neeru River submitted by D.O Doda.

Sir,

With regard to the subject captioned above, kindly find enclosed Analysis

Report of samples from Neeru River for information and necessary action please.

Your's faithfully

al, IFS

Encl: (03 leaves)

Copy to the:
Member Secretary, JKPCC, Jammu for kind information'

$I

Regional Director
JKPCC, Jammu.

w

e

9 c t(+wi.t,^t;,-n>

7t*9
Ur.Ag-

Ltrl" fu,

*u--
t l4"t-*t

\

t 9- lJ=t

/t

75



Jammu & Kashmir Pollution Control Committee , Jammu

Co-ordinator Labs

PCC,Jammu

No. :PCC lWLlJl24-ll Dt : oe 16l r-oru

Subject: Analysis Report of samples from Neeru River submitted by D.O.Doda

Madam

Kindly find enclosed the Analysis Report of samples from Neeru River submitted

by District Officer Doda on 3l -05-2024.

Submitted for further necessary action.

Thanking You.

Yours faithfully,

d*?un.o'
I/c Water Lab
PCC,Jammu

,^)

I

WLS fA
q"

p**'

c

/

@=,
9?,-AT^^- As
e-r''/

J&K Pollution Control

(Jammut

6
Comrrittee

!

\v
ReceiPt

$gnature

Y

I
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(

(
J & K POLLI.]'IION CONTROL CONINIII'TEE

PARIVESI{ BHAVAN GLADNI, (NARWAL)
.'ANINTI.]

ANALYSIS TEST REPORT (Water Laboratory)

Sa nr col lccted l)odarollection: Neeru Rivr:r and Chenab

are p

S.No. Para meters Neru River at Mondha

Sartangsl Bhaderuah

(s-l )

Neru Nallah at

Solid waste

Management and

Dumping site at

Dranga (S-2)

River Chenab aftcr miring

rith Neeru Ngllah near Pul

Doda

(s-3)

Standard Permissible Limits as

per CPCB Classification of
streams for 'B' Class of Rivers

l. Weathe r Clear Clear Clear

2. Tcmpe rature("C) 26 26 22

3. Colou r Colourless Colorle ss l,ight (i rey

4. Odour Odourless Odourless Od o u rlcss

5. Dissoh'ed Oxygen 7.3 5.1 5.8 >5.0 mg/l

6. pll 7.54 7.20 7.42 6.5-8.5

7 Conductivi(v 8S 98 r rf

8. Biological oxygen I)enand 1.02 2.1 t.l <3.0 mg/l

9. Nitrate-N 0.628 t.0{ 0.s20

t0. Nitrite-N 0.022 0.046 0.02.1

Cencrrl Pr.m.1(B

I Turbiditl' 2.0 7.0 I t.0

2. Total Dissolvcd Solids 50 57 72

3. Chemical oxygen Demand 5.1 10.,1 5.6

4. Amrnonical-N 0.230 0.,18 0.250

5. Phosphate-P 0.031 0.066

6. TotrlAlkalinity (r8 1a 96

Hardness as CaCOr 50 60 8tt

8. Calcium as CaCO: 34 12 68

9. l\Iagnesiunr as Ca(iO3 l6 l8 20

r0. Sodium 2.9 2.7 {.6

ll Potassium I.0 t.0 t.3

12. Chloride 22 26 21

Samples fiom Neeru River and Chenab rivers t-all in 'B' Class olRivers

Qrn C*p[ * h.
Analvst & l/c Water Lah

0.033
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Source of sanr c collection: Nallahas fallin in Nccru Rir cr

J & K POLLUTION CONTROL COMMITTEE
PARIVESH BHAVAN GLADNI, (NARWAL)

JAMMU
ANALYSIS TESl' REPORT (Water Laboratory)

Sam lcs collected :D.O. l)oda

,

(

Amim Nrgar Bhsd.mwah

(D-4)

H.lina Nellah before mixing wilh Neeru

Nallah near Chinote lU.ndir Bhaderuah

(D-3)

Haloon Nalleh t elbre miring

with Nceru Nallah near

Sadangil vill Bhader*ah (D-l)

Puneja Nallah beforc mixing wilh Neeru

Nallah nerr Jimia Masjid Bhndemah

(D-2)

I'a rametersS.No.

Clear ClearClearI \\'eathcr Clear

262626 262. 'l.cm peratu re('C)
(loIou rlcssl,ight llro*n3. (lolou r Colou rless

Odou rlcssPu ngcnt

Colou rless

0dourless1. Odour Odourlcss

5.24.85.4 ,l. I5. Dissolved Oxygen
1.127.82 7.326. pll 7.12

132 882927 ()ond uctivity 62

1.33.3<1.0 5.18. Bfulogical Oxygen l)eilrand

0.6282.41 r.549. Nitrate-N 0-350

0.0300.0620.010 0.r01I0. Nitrite-N
(icneral I)arametcrs

t4l3l3 t6I
-l'u 

rb id ity
52772 'l-otal I)issoh'ed Solids 36 170

16.8 6.727.3J
(-henrical ()rygen Denrand 4.1

0.2960.7500.151 t.t76{. ,\mmonical-N
0.0360.r56 0.095Phosphate-l' 0.0t8

80 68966. 'l'otal ,\lkalinitl' 76

726262 ntt7 llardncss as CaCO3
5450t8 668 ('alcium as ('aCO3

r{t22 t29 I\lagnesium as CaCOj t4
5.91.5 ls.610. Sodiunr
t.37.8

8.3

1.8ll Potassium 1.0

J] 265312. ('h loride 37

2 ]}c ruBn nra\ tuil k nubhsw wnd in llll/pd wrlhour pr$r pmrsio rn Mling frm I'CC

I lh! uul\ns lcsr Rc?(mpdarnrk,smplelusldooh

I All fie d'nc$u.lrms E

Uh C"+u*..r),
rence Pune.;a and Halrna Nallahas do not tall in'B'Class ofrivers

Anall,st & I/c Water Lab
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Sou rce collection: Neeru River on 3l-7-2021

are

J & K POLLTI'IION CONTROL CON{NII-I"TEE
PARTYESTr tIHAVAN GLADNT, (NARWAL)

JANINTTI
ANAL'l'SlS TEST REPOR'f (Water Lahoratorl,)

Sa nr su bmitted :D.O. Doda
River Chenab aftrr
miring u ith Nce ru
Nallah near Pul Doda

s-3

Report No. ) q C}nt) lt)

Dt: l4l 8l roz,

lrrt'erence: I ) Samples tiom Neeru River & Rrver Chenah t'alls rn 'B' Class of rivers

Q'[' G,pli" a,,
Analyst & l/c Water Lab

S.No. Pa rameters

s-l

\eeru Ii.ivcr at
\londh.r Sartangal
Bhadenvah

Neeru Nallah 
^tSolid waste

Nlanagement and
Dumping site at
Dranga S-2

Standard Permissible Limits as
pcr CPCB Classification of
streams for'B' Class of Rivers

t. Weather (llea r Clear Clear

) Temperature("C) 28 28 28

J. Colour ( olourless Colourless Colourless

1. Odour Odourless Odourless Odourless

Dissolved Oxygen 1.5 6.9- 7.2 v >5.0 mg/l

6. p Il 7.29 7.60. 7..15 6.5-8.5

7 Conductivity 92 r04 tl2
8. Biological Oxlgen Demand < 1.0 1.2 l.l <3.0 mg/l

9. Nitritc-N BDL 0.024 0.02{
C.n(r.l Piramden

l. Turbidity 1.0 3.0 5.0

) 'l-otal Dissoh,cd Solids 5-l 62 66

3. ChemicalOx5'gen
Demand

l.t 6.1 5.6

4. Ammonical-N tsDl_ 0.270 0.250

5. Phosphate-P Bt)t. 0.034 0.03d

6. Total Alkalinirr., 8{ 96 120

7 llardness as CaCO: 16 84 l 12

8. Calcium as CaCO: (r(| 60 till

9. I\{agnesium as Ca('O: r6 2t 2t

10. Sodium 3.tt 6.6 7.3

ll Potassiunr 0.99 t.65 2.1

t2. Chloride l8 28 26
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J & K POLLUTION CONTROL COMMI-I*[EE
PARIVESH BHAVAN GLADNI, (NARWAL)

JAMMU
ANALYSIS TEST REPORT (Water Laboratory)

Source of sam le collection; Nallahas fallin in Neeru River Sam es submitted I).O. Doda

Nole - I All the@nentraltonsareexpressed,nmg/lexceptpH.

2 The repon may nor be publrshed reponed rn full/ pan wirhour prror pemrssron rn mring from PCC

.l TheanalvsrsT6tReponpcnarnsro*mplet6tedonly 4 PammetersatSNo6.T.andPammerersatsno Ll.6.7.8.9.l2tnGeneral paramercEconducledbyRA onlqveroday

lnlir.cncc t) Sanrptes tiorn Net'ril Rrrcr & Rirer chenab falts rn 'B ('tass of rivers 
tf" GgCa;O,

Analvst & l/c Water Lab

Report No. 29 (ru)tiir
Dt I rqlBlroeq

Pa ra me aers llaloon Nallah

before miring

with Neeru Nallah

near Sartangal vill

Bhademah

Puneja Nallah before

miring with Neeru

Nallah near Jamia

l\lasjid Bhaderwah

llalina \rllah bcforc llrnga Nallah belore

miring *'ith Neeru

Nalleh ncer Amira

Nagar Bhaderawah

Standard
Permissible
Limits as per
CPCB
Classification of
streams for'l]'
Clacs of Rivers

S.No.

l. \\'eathe r Clear Clear Clear Clear

2. Temperature("C) 2u 28 2tt 28

3. (lolour Colourless l-ight bro*'n (lolou rless Colou rless

4. Odour Odourless Odourless ()dou rless Odourless

5. Dissolved Oxvgen 6.2 c-t 5.9 v" 5.5 -'/ 6.7 /' >5.0

6. p ll 7.20 u/? 7.56 / 7.38 / 7.42 w/ 6.5-8.5

7 ( onductilin 80 128 lt{ 80

tt. Brologtal ()rygen

Dcmand
l'l ,/ 1.8 ,/" 2.0 \.,/ <1.0 -" <1.0

9. Nirrire-h- 0.02.t 0.035 0.05 BDL

Ceneral
I 'l'u rhidin' 3.0 6.0 5.0 4.0

2. Total Dissoh cd
Solids

{lt 76 66 16

3. ('hcnrical ()n'gen
Demand

5.2 9.1 r0.2 2.3

{. Ammonical-\ 0.250 0.4r0 0.{5 BDL

5. Phosphate-P 0.03 0.056 0.05 BDL

6.
-l oral .\lkalinirl 88 il6 tt2 8{

1. llardness as Ca(iO3 72 I l2 r06 78

8. ( alcium as ( a( ()r 60 88 90 56

9. Ilagnesiunr as

Ca(l(-\
l2 21 l6 22

t0. Sodiu rn 2.5 6.8 12.9 9.7

lt Potass iu nr 0.66 2.3 3.3 1.77

t2. ('hloride l6 21 Itt r6

mixing uith Neeru

Nallah near Chinote

Mandir Bhaderwah
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Anne-s -9
Jammu and Kashmir Pollution control Committef-

Parivesh Bhavan, Forest Complex ll Srlk Factory Road
Transpon Nagar, Jammu, 180 006 ll Rajbagh. Srrnagar, 190 008

Tel - 0191 -2476927 i ma " mombe6ecretaryikspcb@gmail.com

Sub:- Levying of Environmsntat Componsation against Executivo Officer, Municipal
Committee Bhaderwah.

oRDER No.: 0 }iKPCC ol2024

DArE D : lQ -oa-zozt

Whereas, there were persistent reports about ittegat and unscientific manner of

handting and disposat of the Municipat sotid waste in scattered manner in the Bhaderwah

town by Municipat Committee, Bhaderwah, District Doda in viotation of the Waste

Management Rutes and defiance of directions issued by Hon'bte Nationat Green Tribunat

(NGT); and

whereas, the Hon'bte NGTvide its order its dated 08-05-2024 in o.A. No. 178 0f 2024

titted ,,,ncreasrn g pottution badty affecting water bodies in Bhadervvah" issued fottowing

directions:

" Member Secretary, l&K PCC is also directed to file a fresh report and disclose the

action taken for imposition of EC on the defaulting body'

Whereas, a Committee comprising of three officers of J&K PCC vL Divisiona I Officers,

Doda, Kishtwar and Jammu(south) was constituted and directed to assess the current

Status of Waste Management in Bhaderwah Town and adioining areaS including sotid waSte,

tiquid waste, ptastic waste and construction and demotition waSte and furnish a report vide

i&K PCC endorsement No. JKPCC/NGT 1241236-38 dated 15-04-2024 iand

Whereas, a three members Committee headed by Divisionat Otficer, Pottution

controt committee, Doda after conducting inspection of the area submitted a report vide

No. PCC/DO/D/24170-71 dated 20-04-2024, reveating that unscientific dumping of un-

segregated/mixed municipat sotid waste generated from 18 Wards of Bhaderwah town is

carried out by the Municipat committee (MC) Bhaderwah in viotation to sotid waste

Management, Rutes 2016. Further, as per report of Committee, the Sotid Waste is found

dumped on unscientific tandfitt adjoining "Neeru Nattah" which is grave threat to the water

body; and

Whereas, the Regionat Director, PCC Jammu endorsed the recommendations of

the committee and a[so Submitted formats for tewing of EnvironmentaI Compensation

!&lrr-
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against Municipat committee Bhaderwah, vide tetter No. PCC/RDJ/SA,/NG11241251-52 dt'

27 -O4-2O24i and

Whereas, case was forwarded to the Technicat Advisory committee (TAC)

constituted by the JK Pottution controt committee for expert assessment and evatuation of

Environmentat Compensation, which recommended tewing of EnvironmentaI

compensation for a period of 32 days (as per the format submitted by D'O'PCC' Doda)

amounting to Rs,l1'55 tacs (Rup€es Etevsn Lakh Fifty Five Thousand onty) as per the

directions of Hon'bte NGT and guidetines framed in this behatf and;

Whereas,FinatnoticefortevyingofEnVironmentatCompensationforViotationof

sotid waste Management Rutes,2016 was served upon the Executive officer, Municipat

committee, Bhaderwah-District Doda, vide tetter No. JKPCC/LSJ/1035/20211445-451 dated

01-05-2024 with the direction to show cause within 1o days as to why Environmental

Compensation catcutated by Technica tAdvisory Committee (TAC), amount of Rs'11'55lacs

be not tevied upon him; and

whereas, the Executive off icer, Municipatcommittee Bhaderwah f urnished his repty

to the show cause notice issued by the J&K PCC vid eNo.MC/8124t76-80 dated 07-05-2024'

which was considered. The Executive officer Municipal committee Bhaderwah submit his

reply as under:

i)Municipatcommittee,Bhaderwahdonotdumpthewasteinanunscientific

mannerandthetandfiltsiterathersameiSbeingsegregatedinproperWay.

ii)TheBio-degradabtekitchenWastelsproperlyprocessedforvermicompost'

whereas non-biodegradable waste like ptastic, polythene etc' is properly

handled at MRF facilitY.

iii) tn order to improve the conditions of biotogicat oxygen demand (BoD)' 50

household responslDle for discharging untreated sewage water due to

unconstructedseptictanks,soakagepitshavebeenidentifiedandserved

chattans and their drainage pipes coming out of the househotd are being

blocked with cement concrete at the outlet'

Whereas,themodusoperandiadoptedbyExecutiveofficer,MunicipatCommittee

Bhaderwah for handting and disposat of Municipat sotid waste has put the environment of

y6U.+-
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the area to grave threat due to deterioration caused by Pottution of ambient air and water

quatity besides the irreversibte damage do ne to ftora, ecotogy and surface/ground water and

ecosystem of the area.

Now, therefore, in view of the afore-stated reasons and in comptiance to the

directions of the Hon',bte NGT vide its order dated 08-05-2024, Environmentat

compensation to the tune of Rs. 11.55 tacs is hereby levied upon Executive ofricer,

Municipat committee Bhaderwah. The Executive ofticer, MC Bhaderwah is hereby

directed to deposit a sum of Rs.11.55tacs (Rupees Eteven Lakh Fifty Five Thousand only

ontg in the Environmental compensation Fund Account No. 002304051000000, ofthe

JK Pottution controt committee in J&K Bank Ltd. within 30 days from the date of issuance

of this order.

ln case of defautt to pay Environmentat compensation in due time, the viotator is

tiabte to pay Environment compensation by (2) two times, (4) Jour times, (8) Eight times for

2nd,3rd and 4th quarter respectivety as per the guidetines of Environmentat compensation

issued byCentrat Pottution Controt Board (CPCB) and viotatorwittnot be atlowed to operate'

As Approved by the Competent Authority.

(on..,n#3hdk)k;'e
)4.8.t*.Member Secretary,

JKPCC.

No. JKPCB/LSJ/1 035/(0.A. 17 8/2024 t't-t>,, 
1

copv
-08-2024

to the:-
i) Deputy Commissioner/District Magistrate, Doda for information.
ii) Director, Urban LocaI Bodies, Jammu for information.
iii) Regionat Director, Poltutlon Controt Committee, Jammu for information and necessary

action.
iv) Divisionat Officer, Pottution Control Committee, Doda for information and necessary

action.
v) Executive Officer, Municipat Committee, Bhaderwah for immediate compliance as

directed.
vi) l/C Nodat Off icer, NGT J&K Pottution Controt Committee for information
vii) l/c Website, J&K Pottution ControI Committee for uptoading the same.
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